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ORDER

BY HON’'BLE MR. A.K. GAUR, J.M.

Vide order dateq 23.10.2007, the promotion Sl

orders have been cancelled with immediate effect by

the competent authority, against which the applicant

has preferred representation before the Chief Post

Master General, U.p.

Circle, Lucknow on 27. 10.2007.

Learned counse] For the applicant submits that no

'5f5h&ed has been paid by th

respondents




However, it is made clear that till disposal of the

representation of the applicant, the respondents are

restrained from giving effect to the order dated

23102007 .

B With the above observation, the 0. B S finally

disposed of. Be it noted that we have not passed any

order on merits.
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